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Further, for development of waterways of North Eastern Region, there is
a central sector plan scheme under which 100% grant is provided by the
Ministry of Shipping to the respective State Governments of the North
East.

(b) Inland Water Transport (IWT) accounts for less than 1% modal share
(in terms of tonne - km.) in India which is very little in comparison to some other
countries.

(¢) and (d) Government, as an ongoing exercise, identifies and considers
proposals to declare various stretches of rivers as National Waterways, depending,
inter-alia, on least available water depth, width of fairway, continuous stretch of the
waterway and feasibility of developing the waterways on commercial basis.

Empowerment of Gujarat Maritime Board

3833. SHRI BHARATSINH PRABHATSINH PARMAR:
SHRI PARSHOTTAM KHODABHAI RUPALA:

Will the Minister of SHIPPING be pleased to state:

(a) the action that has been taken by Ministry on representation from State
Government of Gujarat for their grievances regarding proposed port authority; and

(b) the action that has been taken by Ministry on empowerment to Gujarat
Maritime Board for classification of vessels?

THE MINISTER OF SHIPPING (SHRI GK. VASAN): (a) Representations have
been received from some of the Maritime States including Gujarat expressing their
reservation and concern over the Port Regulatory Authority Bill, 2011 contemplated
by the Government. The draft of the bill is still under consideration and would be
finalized taking into account the concerns and reservations expressed by the state
Governments.

(b) Gujarat Maritime Board has been set up and funded by the State
Government of Gujarat for development of Non-Major Ports and sectors related
thereto in the State of Gujarat. Government of India has no role in this regard.
Classification of vessels is done by independent and autonomous bodies called
classification societics. There are several classification socicties in the world
including Indian Register of Shipping (IRS) which has its headquarters in Mumbai.

Grant-in-aid for senior citizens in Karnataka

3834. DR. VIJAY MALLYA: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@ whether the State Government of Karnataka had approached the



